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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELHI

RA 42/98 in OA 1753/97

RA 124/88 in OA 118/87

RA 123/98 in OA 1762/97 f&

RA 116/98 in OA 188/97 4
~RA 121/98 in OA 1865/87 N\

RA 118/98 in OA 2404/8S

RA 125/98 in OA 240%/85¢

RA 122/98. in OA 2034/%97

RA 117/98 in OA 585/87

RA 120/98 in OA 1763/97

RA 126/98 in OA 1890/57

RA 118/98 in OA 1847/87

New Delhi, this the 29th day of January, 1988

HON'BLE SHR! K.MUTHUKUMAR ,MEMBER(A)

HON'BLE SHRI T.N.BHAT,MEMBER (A)

RA_42/98 in OA 1753/97

Director General,
Home Guards and Civil Defence,
Delhi Administration,
Ra ja Garden,New Delhi. ...Review applicant
(By Advocate: Shri Jog Singh)

Vs.

1. Indel Singh Tomar,
Director General,
Home Guards.Raja Garden.
New Delhi .

(By Advocate: Shri Rishi Kesh - not bresent)

2. i N.C.T. of Delhi through :
Chief Secretary,
S. Sham Nath Marg, Deini.

3. Commissioner of Police.

Delhi Police Headquarters, . ‘ ;”%.

| .P.Estate., New Delhi. .. . Respondents

(By Advocate: Shri Rajinder Pandita)

RA 124/98 in OA 118/97

Director General,

Home Guards and Civil Defence,
Delhi Administration,

Raje Garden New Delhi. ...Review applicant

(By Advocate: Shri Jog Singh}
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Vs.

R.N.Gupta s/o shri H.R.Gupta,

Dethi. -

Surya Bali pandey s/o Latlian
r/o F-6/125, Khajuri Colony,

Jagdish parshad s/o Tika Ram.

r/o H.No. 221, Oid Birla Lines.

Pandey,

Kumar Sharma.

i
: #/o t-97, Mango! Puri, Delhi.
4. nam Ladeta Sharma s/c Raj)
r/o B-150, S.P.M. Coiony, New Delhi.
5: ¥ K.Gupta s/o R.K. Gupta.

r/o 3648, Gali No. 6.

Narang Colony. Tri Negar. Delhi.

(By Advocate: sShri J.C.Madan)

6. N.C.T. of pelhi through
Chief Secretary,
5, Sham Nath Marg, Delhi.

7. The Commandant,
Home Guards, Delhi
A-Block, !ind Floor,
Vikash Bhawan. New Delhi.

(By Advocate: Shri Rajinder Pandita)

RA 123/98 in OA 1762/97

Director General.
Home Guards and Civil Defence,

Delhi Administration.
Ra ja Garden . New Deilhi.

(By Advocate: Shri Jog Singh)

Vs.

1. Mahadev s/o Kutran.
r/c WZ-57/28-A,
Block Jhuggt. Janakpuri.
New Delhi.

(By Advocate: Shri J.C.Madan)
2. N C.T. of Delhi through
Chief Secretary.
5, Sham Nath Marg., Delhi.
3. Commissioner of Police.

Delhi Police Headquarters,
| .P.Estate, New Dethi.

(By Advocate: Shri Rajinder Pandita)

...Respondents

.. .Review applicant

. .Respondents
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RA 116/98 in OA 186/97

-56irector-Generél,

Home Guards and Civil Defence.
Detlhi Administration,
Raja Garden,New Delhi. ...Review applicant
{(By Advccate: Shri Jog Singh)

Vs.

1. Pratap Singh s/o Sri HNarain,
r/o B-4/168, Nand Nagri, Delhi.

2. " Keshar Singh s/o Chander Singh.
/o K-1030, Jahangirpur. Delhi

3, Ashok Kumar s/o Baleshwar Singh.
r/o C-870, Jahangirpuri, Delhi.

4. Chokhey Lal s/o Puran.
r/o F-553, JJ Colony, Inderpuri, New Delhi.

5. Bishamber Dayal s/o Ram Niwas,
r/o J-1576, Jahangirgpuri, Delhi.

6. Rambir Singh s/o Ram Saroop
r/o C-4/22-B, Gali No. 5,
Sudama Puri, Gamri Extn.,
Bha janpura, Delhi.

7. Dinesh Kumar s/o Janki Prasad
r/o RZ 120, T. Extn.
Uttam Nagar. New Delhi.

8. Lakhan Pal s/o0 Jhunak Ram,
r/o K-1591, Krishi Kunj.
Pusa. New Delhi.

9. Narain Singh r/o J-1571.
Jahangirpuri, Delhi.
10. Smt. Maya Devi r/o 11-A/13.
Chirya Colony. |ARl, Pusa. New Delhi.
11. * Subhash Chand r/o village Mukhmailpur. Delhi.,
12. Suresh Chand Gupta
r/o H-1, Sita Puri. Part-11,Pankha Road.
New Delhi.
13. Battar Singh r/o A-100/1. South Gamri .

Bha janpura, Delhi.
(By Advocate: Shri J.C.Madan)
14. N.C.T. of Delhi through

Chief Secretary,
5, Sham Nath Marg, Delhi.

15. Commissioner of Police,

Delhi Police Headquarters,
! P . Estate. New Deihi.

..... Respondents
{By Advocate: Shri Rajinder Pandita)




RA 121/98 in OA 1865/97

Director General, - :

Home Guards and Civil Defence,
Dethi Administration,

Ra ja Garden,New Delhi.

...Review applicant
(By Advocate: Shri Jog Singh)
Vs.
1. Murari Lal s/o Pati Ram,
r/o H.No. 559, Gali No. 10,
West Kanti Nagar, Dethi.

(By Advocate: Shri J.C.Madan)

2. N.C.T. of Delhi through
Chief Secretary.
5. Sham Nath Marg, Delhi. ....Respondents

(By Advocate: Shri Rajinder Pandita)

RA 118/98 in OA 2404/96

Director General.

Home Guards and Civil Defence,
Delhi Administration,

Ra ja Garden,New Delhi. ...Review applicant

(By Advocate: Shri Jog Singh)

Vs .
1. D.S.Tomar s/c Hakim Singh,
r/o Y-18389, Mangolpuri, Delhi.
2. Surinder Kumar s/o Jagram Singh,
r/o Plot No. A-779. Gali No. 2,
Harijan Basti. Karval Nagar. Delhi.
3. Mukesh Kumar s/o Jagdish Lal,

r/o B-223. Jawala Puri. Camp No. 4,
JJ Colony, Delhi. -

4 Dharam Pal s/c Budhi Ram, ,

r/fo §-317, Schoo! Block, Shakarpur, Delhi.
5. Mukesh Kumar Sharma s/ovRohtash,

r/o 13/153, Dakhin Puri . Extn.,

New Delhi .
6. Thakur Prasad s/o Balai Prasad,

r/o K-687, Mangoipuri, Delhi.

7. Ram Pal s/o Lekh Ram,
r/o F-174, Maidan Gavhi,
New Delhi. o
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(5)

iKri'éﬁan Swaroop s/o Khuller Singh,
+ 7 Ir/o C-2/112, Sultanpuri, Delhi.
(By Advocate' Shru J.C.Madan) ' '

(ii/

9. N.C.T. of Delhi through
Chief Secretary,
5, Sham Nath Marg, Delhi.

7/ 10. Commissioner of Police,

Delhi Police Headquarters, .

| .P.Estate, New Delhi. .. ... Respondents
(By Advocate: Shri Rajinder Pandita)

RA _125/98 in OA 2406/86

Director General,

Home Guards and Civil Defence,

Delhi Administration,

Ra ja Garden,New Delhi . ...Review applicant

(By Advocate: Shri Jog Singh)
Vs.
1. Shiv- Charan s/o Hira Lal,

r/o 7898, Ram Nagar, New Basi,
Paharganj, New Delhi.

L TeAme b

2. Ramesh s/o Pokhar,
> r/o 7082. Nabi Karim Marwari Basti.
had New Delhi.
3. Suresh Kumar s/o Shyam Babu,
r/o r/o 8531, Multani Dhanda.
Paharganj, New Delhi.
4. Prem Hans s/o Raja Ram, :
r/o T 543. Gali No. 21-B,Baljit Nagar, : :
New Delhi. P
5. Raj Pal s/o Mam Chand. o £
r/o 285. Ashoka Basi Gali No. 2. {
Nabi Karim, New Delhi. :
6. . Lal Man Singh s/o Ram Dulare. ]
+ L=-5, Laxman Puri, Pahargarh, New Delhi. i
: 7. Ram Nain Chobey s/o K.N. Chobey,
ﬁﬁ r/o AB-276, Amar Puri, Ram Nagar.
) Paharganj, New Delhi.
8. Shankar Lal s/o Jai Lal, : .
r/o Gali No./ 518, Minto Bridge, §ﬁ
Din Dayal Upadhayay Marg, New Delhi . ;P
8. Ram Bha jan Saxena s/o Dafedar Saxena, '
r/o 12/53, Rashtrapati Bhawan,
New Delhi.

(By Advocate: Shri J.C.Madan)

10. N.C.T. of Delhi through
Chief Secretary, '
{ 5, Sham Nath Marg. Delhi.

\/\/




Commissioner of Police,
Delhi Police Headquarters,. .
| P.Estate, New Delhi. 25....Respondents*

(By Advocate: Shri Rajinder Pandita)

RA 122/88 in OA 2094/97

Director General,

Home Guards and Civil Defence,

Deilhi Administration,

Ra jse Garden, New Delhi. _..Review applicant

(By Advocate: Shri Jog Singh)
Vs.
1. Sahib Singh s/o Virsa Singh,
r/o RZF-201, Nihal Vihar,
Daya! Nangloi,., Delhi.

2. Chander Pal s/o Niader Singh,
r/o B-2/121, Nan d Nagri,Delhi

3. Bal Ram Lal Das s/o Radha Kant Das,
r/o c¢c/o Shyam Charan Das, 3
Purani Kothi, Seelampur, Ph.ill,Delhi.
4. Rajinder Singh s/o Gaya Ram,

r/o A-4/499, Nand Nagri, Delhi .

5. J.P.Bhagat s/o Om Parkash,
: r/o B-32/2, Tigri Extn.,
Dr. Ambedkar Nagar, New Delhi.

6. Chandreshwar Prasad s/o Dev Bans Sahal.
r/o RZ-6K, Gali No. 5, Indra Park
Palam Colony. New Delhi.

(By Advocate: Shri J.C.Madan)

T. N.C.T. of Deihi through
. Chief Secretary,
5. Sham Nath Marg. Delhi.

8. ' Commissioner of Police,
Delhi Police Headquarters, ]
| .P.Estate, New Dethi.  ..... Respondents

(By Advocate: Shri Rajinder Pandita)

RA 117/98 in OA 505/97

"Director General,

- . A-/

Home Guards and Civil Defence,

Delhi Administration.

Ra ja Garden,New Delhi. ...Review applicant
(By Advocate: Shri Jog Stngh)

Vs.




oy T L7

- r/o 305, Krishi®iKunj, New Delhi.

W,

Shamsad-Khan. s/o Millat, ~ - =
r/o B-126, DDA Colony, Khiyala.New Delhi.

Swaraj Singh s/o Jaina Ram,
r/o WZ2-514, Tihar Village, New Delhi.

Lok Man s/o Donger Mal,
r/o H.No. 320-C, Gali No. 77,
Bri jpuri, Yamuna Vihar, Delhi.

5. P.R. Kumar s/o S.N. Prasad,
r/o WP-520, Shiv Market, Wazirpur,
Ashok Vihar, Delhi.

6. Jogesh Kumar s/o Gyan Chand,
r/o 3811, Shanti Mohalla,
Seelampur, Delhi.

7. Parshotam Lal s/o Chela Ram,

r/o WZ-7@, Gali No. 3, Tihar Village,
New Delhi.

(By Advocate: Shri J.C.Madan)
8. N.C.T. of Delhi- through

Chief Secretary,
5, Sham Nath Marg. Deihi.

9. Commissioner of Police.
Delhi Police Headquarters, ,
| F.Estate, New Delhi. .. ... Respondents

(By Advocate: Shri Rajinder Pandita)

RA_120/98 in OA 1763/97

Director General.

Home Guards and Civil Defence,

Dethi Administration,

Ra ja Garden.New Delhi. ...Review applicant

(By Advocate: Shri Jog Singh)
‘ Vs.

1. Prem Singh s/o Lekh Ram, r/o 317.Gali No.2, .
Than Singh Nagar, Anand Parbat. New Delhi.

2. Harash Chand s/o Rajinder Shukla,
r/o B-58/W-176, Rama Road,Moti Nagar. N.Delhi.

3. ' Chhotey Lal s/o Ram Murti.
r/o W/53-B-90, Rama Road. Moti Nagar, New Delhi.

4, Sunil Kumar s/o Raghubir Singh,
r/fo H.No. 501, Gal!i No. 11, Rajapuri,
-Som Bazar Road, Delhi.
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Babu Lé'fé/d'Mﬁf giﬁgh}'r/éﬁvill.?New Roshanpura,
Najafgarh, Delhi. S ,

Jai Pal s/o .Tek Chand, r/o Vill. Dinpur.
PO Nazafgarh, Delhi.

Mohinder_ Singh s/o Darya Singh.
r/o H.No. 149, Azadpur village, Delhi.

8. Anand Kumar s/o Nathoo Ram.
r/o 149, Azadpur village. Delhi

9. Dharam Vir Singh s/o Faquir Chand.
R/o E-5/26, DDA Qrs. Nand Nagri.,Delhi.

10 . Suresh Chand s/o Sukhbir Singh, o
R/c E-5/46, DDA Qrs. Nand Nagri, Delhi.

11. Ram Bishan Singh s/o Juthan Singh,
r/o Jhuggi No. E-81/55, Block No. 10,
Geeta Colony, Delhi.

12. Mohinder Singh s/o Jai Singh.
r/o 511/1-B/12, Gali No. 1. Vishwas Nagar,
Shahdara, Delhi. ‘

13. Lal Bahadur Singh s/o Jogeshwar Singh,
R/o Jhuggi No. 546, Shamshan Ghat,
Geeta Colony, New Delhi. '

14. Mohd . Esharq s/o Chhotey Khan.
r/c H.No. 3613. Bara Hindu Rao,
Dethi .

15. Bi jender Singh s/o Sumer Singh.
village & PO Punjab Khok.
Dethi - B1. . '

(By Advocate: Shri J.C.Madan)
16. N.C.T. of Dethi through

. Chief Secretary,
5. Sham Nath Marg. Deihi.

17. ; Commissioner of Police.
Delhi Police Headquarters.
| .P.Estate. New Delhi. . Respondents
7f5 " (By Advocate: Shri Rajinder Pandita}

.




RA-126/98 in OA- 1890/97

Director General

Home Guards and Civil Defence,

Delhi Aministraum,_&g,a_ca;deni -
ceare: SR ICG SINGH

New Delhi,(BY AdV
: Versus’

1, © Chanderesh Singh
S/o Bhagwaen Singh-
A-3%8 /B ,Amar Puri
New Delhi-55

2 Ra jender Singh ASL
S/o Badan Singh
Shri Ram Nagar G, T
Ro cd, SHD, Dalhi-32

. R3 Jender Singh
$/o Dharam Singh

C- 18, Jagat Purd SHS
Delhi-32

4, L3l Shankar
S/o Chimann
B.1520, Shahtrt
Nagar, New Delhi,:

5. dsh Kunar
S/o Om parkash
B-1520 Shahtry
Nagar New Delhi.,

6. Pamatams Verma
B-1520 Shahtry-
Hagar New Delhi,

7

. Ramadhar
0o Uma Shankar
81520, Shahtry,y
New Delhi,

B-1520 Shahtry
Ne83r Now Delhy,

Applicant
(Respondent No,2 in OA)

9¢ Ved Bushan
S/o Khajan Singh
B-1520 Shahtri.N
New Delhi:

10, Karem Vir Singh
S/o Ram Sawarup
B-1520 Shahtrdi,
Nagar New Delhi,!

11, sita Ran

S/o Phakiz Chamd
B-1520 Shahtri
Nagar New DgThi .,

12 Chote Lal |
'S/o Fatipa Dass
R/o C,5C,351
Motiyskhan New Delhi .

13,' Rap San jevan Gupta
S/o -

R/o C,5.C,351
Motiyakhan New Delhi

14 Upender Ti'path
0 !aheswen Parshag
B,43 amar Puri

1= 55




| ani Duby
17 ?‘}3 Pga Narayan
B-315,Gokd1 purt
Delhi-94

Jagdish Presad

3 Man Parsad
S/get%gnor Bas ti
Nabi Kari_m,New Delhi

Chander Sain
S Ram Sawarup
c{ga,s\mor Basti

ash
3 ‘5’70"&’?‘1@:1 Lal

3-A, Pocket, A-3
ﬁo Af Vihar Ph-I1I
De lhi

29 Uday Vir Singh-
S/o Bho jraj Singh
A-199,Sadi g Nagar
Azad Pur Delhi,

Dhamodar Singh
30 S/o Bani Ram
wgﬁi,qzad Pur New

Del
Nabi Karim, New Delhy;,

Om Vir Singh
S/o Hari Chand

C-572,New Seema Purd
New Delhi,

Raj pat4
S/o Ram Pher
2534,0)Uriwalan Delhi

Man Sukh Rawal S/o
Mod3 Ram Raws] R/o
C3'\R/45, Go tan Pury
Part<I1 New ‘Delhy,

Ram Sajan
S/g Sit2 Ram

A-3%8 /8, Anr puriy
New Delhj.5%

Ram San jiwen
S/o Ambika Singh
5-80 DQY, Cloney

—  R3t pa)
S/0 Mekul Lal
R/o Pandvala
lhudr,Nafigarh
New Delhi{.47

Dev Raj

S/o Dharey Singh
Pandwa)a Khudr

Nefigarh Delhg

Jagtt sh Kum ar
S/o Kanhg y2 Laj
5-781399,01unmr1
Kalash New Delhy

31 chander Shakar
S/o Bama Shankar
Ojhal} Esst Kidwai

Nagar, Jhuggi No'.7146
New Delhi

32 s3t Perkash
"~ S$/o Manohar Aal

R/o SIA, 17 -Soren Ppark
‘Murka Naglaj

33 Rap Achal

: S/o Ba@ai
R/s Okhala.yg
Block, 16/166
Ghughi Delhi,

34  Ishawzy Singh
$/0 Sha :
R/0,473, 4 Saidwely
Gali Az$ad pup
New Delhi.33

35  Ram By las,

S/o Jogna Prasad
R/o c-g

Gokul Py
. Delhi-94' T
3 Harpa) Singh
S/o Mehak Singh
© House Ny A, 58 /2
ast Hari zon Bas t{
nalal Nagar, pelty
37 Sahs

Dev s:ngh
S/o Jegshoran Sinoh
R/o 4666/15 Jay

Mata Narket Tt Naoar
Delhj_35s .

v

AT




h 4 2

Jai Chand
® S/0 Mukam Singh
36,Kailash \c/éhar
Tri Martd Mandir
Sﬁtan Puri-Delhi-83

39 Raj pa)
S/o Mame Chand
BB, 35, Ashok Bast4
Nabi Karim
New Delhi

40 Kishgrilal
S/o Ram Chander
Prem Nagar '
Nabi Karim H.No-,
A,704/1 New Delhy

‘(3

'l Una Shankar

S$/o Ranm Chander Mis.
hera D-Block, 3 Pushata
Sovia Vihay Delhi.94

Ajay Kumap

S/o Nand Lal
Chandnj Mahal
Chandnj Cho wk
H,No, 149,
Delhy
43 Bdby La)

S amala '
Ga/riaiK mala sipgh

No.Mandir Walg
- Azad ng Village

-

44 S3tish'Kumay
S/o Om Parkash
159,33di.Na ar

S Azadd pyr Village

N7 Delhi.33

45 Meht.a'b Singh

/0 Phate $irgh
159, 55 ¢ Nagazq

96 B Jender Singh

l\/\/’

- 11

47

49

51

52

S5,

57

Ram Samugh

$/o Ram Dulare .
N.75/4 viazira Beg
Delhi,

Brij Kisher

S/o Jamunas prasag
1395(4.8 Trimar Pur
Delhi.?

R3mesh vimap

S/o Diwen

91, Water viork
Wazira Beg Delhi.7

Chander Deep
S$/o Jank Raji
C-3%.Bahajan
Pura Delhj.7

Chander wal4

S/o Sarya Chawhan
»Water wodrks

No.2,Cg7vil Line

()

dgat Prasag
81 ngdhi Vihar

Sat pa) Sharma

Da}l Pat Ram
.@vA BoSI’nores

Ban wa La)
S/o joi Lay

H.No,469 Mogo ]
New bogpg 9901 Pury

Rughunath

;/;;~ Khata,, prasad
Olice Clo

Ashok vihop Y HNO, 400
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.‘,"

Shiv Kumar

o S/é Jai Pal Singh
18/91,A~1 East Moti
Bag¥ Saray Rohila
New Delhio

Kumar

Village
Delhi.36

60 Bratmanand
S/0 Total Ram
C/o Ram Sawrup
512,Kucha Pati

Ram Si ta Rap Bazar Delhi -6

61

(S); Parbu Ra
r m
1 Bakaly

Maksude Adnad

62

63

64

$/o Amir Bag
C/o Ram Sawrup
912,Kucha Pati
Ram Sita Ram

B3 ar Delhi.g

J Mohan
S/o0 Banj Shay
Ja .

Yusta Usmap Pur
New Delhs,

Prem Nara en Cha :_
$/0 Rajos., be

20 Rdjeswaryyp
“Nglog

I1,Ram N

a
Prem Nagar' Y
893r, Plot. g

66

67

é8y

69,

70,

Devender Kumar
S/o Ram Chand
Shamn3 B, 116,
Jyoti Coloney
Gali No,3
Jayat puri
Delhi-32

Ra j3 Ram Pandey
S/o Shoharat
Pandey A-Block
Gali No,12
Sonia Vihar-l
Delhj,

Shiwdhrig Dubey
S/o Shri Ram3Shan e
Dubey B-315,

Gokul purg

De 1hi-94,

Mukesh Kumay
Sakseny S/o
S/o C,M,L,Raja
B.322 Enclure
Sultan Buri
"Delhir:

Jugal Kishoyp S, L,
S/o Shri Rap
Sharn pash

~R/o i, 21A/286-

71,

72

Khari Lajin
M38ys Puri New Delhi

Saty Narayan Keapoor

S/o G’]Ulhai pamor
R/o DuIT ks 1.T,1
Pusa Ngw Delhi,.

Prabhy Paswan §/,
Kusheswer Paswan
0 B-45] Jbuggj

[
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73 Mgrat Rei S/o
KeSwari Ral .
R/o, 52,Fanirchar

Block Jbuggl
No.110,Kritd Naoar
New Delhi-15

74 Ram Sudhar Thakur
S/o Shri Bhagawat

Thakur R/o, 2B,C,

Block, J,J,Coloney

Inderd purdi

New Delhi-l2

75 R3m L3lit Rai
S/o ,
R/o 86,Fanirchar
Block Keiti Nagar
New Delhj~ .

76 Ganesh Kumar
S/o Satay Narayan
Mebto R/o 1-30,
Chiriya Coloney
Pusha New Delhi.)s

?!o« Satay Narayan Saha
S/oShri andi Saha
$/o F-Block J,J,
Soloney Shastri
Park New Delhi. 29

B Krishan kumar
E S/o Ram Dhap
R/o HNoM-45

Pansndyn Naraja
Delhi-40 ,

79 Satvegr Singh
" S/o Kanahia 1a]
R/o H0N001969
Rly Roagd

gU;b Singh

| c/o "i’nsi Singh

! o, U3 Indra Naga
Camp S,P,Marg  0°F
Dh Chunalh

Bhuwieshwer, Rai

- 18

81.'

82,

834

84

Ranbér Singh

S/c: Puran ingl'I;h

S,P.M2rg Bupu am
mal;g Pur New Delhi,

Khajsn s/o
8-B, Pandyw
Arijin Mohaka Mauj pur
Mear Sritam Mandir
Delhi-53

Rajinder Kumar ASL
S/o Dalip Gayr

Rfo 1/25 Jal vihar
Block-1V,La jpat Nagar,

Kishan Ganj
Railway Chowing
C-2Pmk.TJbuggi
No,27 Mogol Puri
Delhi.g3




"85  Surat Singh | ,
S/o MoharghSingh R/o
A,Najab-Gardh
Cld Hospi ta) Waly
Gali New Delhy,

86 Naresh Singh
© Hoshiyar
Singh R/p Village
l\air NQW Deih.i

87  Satom Singh

& Narg)a Manggfyim

Nev: Delpy .

91 Badan sqyp gh

92

93

94

95

D
Or

97

99

Dinesh

S/o Bha_g ¥anta
5.272.J.J.Coloney
Wazir pur Delhi.%?
Near Ashok Vihar

Mohan Singh

S/o Hira $ip h
5-94/179 Motg Lal
Nehnu Campur N,D,67

Dineshwzr pParshag
S/o Bhawa ti ' Parshag
A-17/16 ,Ravi Dass
Mohalla Gali No, 1

Raj Kumar
$/o Ganga Parshag
Fo553 J.J, Co

Inder piri N. Delhio s

Suresh Kumar
S/o Ved Parkash
Villaqe Raj pup
P,0,h.adan Gan j
N.Delhi-ée

Siya Ram
g/o Phola Rap

§L4l Sulven po L
el,‘\d._q é 4

Advevasen . _
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Ragubsr Pa

S/o Sunda é‘;’:ad
A-59, New Pun jaby
Pagh Jag jeet Nagar
Ro ad No,20 Near Yest
Pate] Nazap Delhi.g

Erij Eihan
S/o Lally
E. B.Nand

4.
Vijey pj
Delhi-sark

2 Puje Yada
‘410' OJ, Ca y
l‘aj P rk .
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108. Ashwani Kuwar
S/o Amrit Lal )
R/o F/2-14, Rohini
Sector-16,
New Delhi,

109. Avdesh Kumar
S/o Ram Baghadur
C-58, Meer Dard, Road,
New Delhi-2

110, Shankar Lal Shama
S/o Daya Ram
Ashok Vihgp
Phase-II, Ss-cC,

2/ 249 Delhi-5>,

111. Dharam pal
S/o0 Hari Ram
H.No.,22 Rgm
Dawara Building
Main Bazar
Delhi.7,

112, Suwbhash Rai
S/o

; H.No, 1400795
4 Trl Nagar
Ganesh pur

113, Dilip Kunar
S/0 Rup Ram

H.No.1323

Savtantar Nagar
Narala - 40

114, Vijendr Singh
S/0 Chandan Singh

H.No,wz, 290/80
Estateg Tilok"
", Nagar, Delnj,

S/0 Chiranji Lal
C/105, Janta Dpyp

Flat Katwarar Sarg
N, Delhi. .
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Rapm Dularey ..

s/o Sh, sant Gulam Mat, Sundri{
Ro ad Jhuggi No,

R-11 ~G<67, New Delhi,

118, Devyy Dayal s/o
_Satya Dey Sharma
WZ-856 Narayan, Village
- New Delny .~ ° .

wi

QZM
gor?
By
<

(By Advocate:Sh. Rishi gegh . not p
119, Whion of India
$hrough {tg
Secretary
Ministry of Home Affairs,
Department of Intem j) Security,
North Block”
New Delhi,

120, Commandant Ganeryl
Daeihi Home Guard
Ni snk am Sewa Bhawgan
Raja Garden, New Delhi,

121, chier se Cretary

Nationa) Capita} Territory of Delhi,
S, Sham Nath Marg,
Delhi,

—

122, ¢, GoVernor, Delhi
Raj Niwas Marg,
New Delh.i.

123, Commissioner of Police
N4 M.S.0, Building

Police Headquar'ters, Re
0

spo
IOT. . 1.3'4
New Delhi, in o

teea Respondmts.

(By Advocate . Shri Rajinder Pandita)
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RA_118/98 in OA No, 1947/97

Director Gensra) -
Home Guards andg CiviljDefence,

Delhi Adninistration, RajJa Garden,

New Delhi, : (R Applicant
e ,
(By Advogate: sh, Jog Singh) spondent No, 2 in 04

o
<
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11. Rajinder Kunar
S/o Harbans

r/o 7/136 Gita Colony,
Delnhy, .

12, Ram Gepgl
S/o gzgwant Singh
r/o C-Zlock, s56g
New Seema purg
D91h1.950

13

Rajinder Kumgar

S/o Vishan SaWaPup
r/o H,No,54

Matra Kusan Rai
Delhi,

14

*

Bhes Raj Sharmg ,
s/o Bagirgth Sharma

r/o E/Q Pamgosh Enclave -
Greater Kailash
New Delhi, g,

15. Suresh Chand
s/0 Sh, Charanji Lal

i ‘ 16, Shivg Rujan
o S/0 Sahdey
r/o 58-4, New SanJay
ar Colony

Biswan Negar, Delhi,3p,

1 70 Ram DGYal
S/0 Keshwar Pal
~— r/o A-66,
~+ New Sanjay Mar Colony

2ilwan Nagar Shahdarg
Delhi,3n. ’

18, Tej pg1 Singh
S

/0 Harbawani Lal
: r/o 198/17-A, Sringm
Nagar Sbahdara, Delhi,zo

19, Jagdish Kupgp Duggal

6 JJ Colony
. Astsal N, Delhi,

20, Braha?Singh
S/0 Piyare Lal
Village Pandwg]g

KundevP.O..KundWal
Kala, Delhi,

\/\/ C’Ontd...




21,

22,

23,

24,

25,

26,

27.

28,

3o,

31,

32,

Om Parkash .

s/o Piyare Lal
village Pandwala
Kunde P,0O, Kundwal
Kala, Delhi,

Kishan vir

S/0 Mehtals Singh
K-319 Pream Nagar-I1
Sattarfeet Roag Shool,
Near Narfivan Model
Shool Kirari Nongloi
Delhi,

Devi Dayal

S/o Satay Dev
Sharma r/o wz-856
Narayana Vihar
Delh

Babu Ram -

S/0 Kanhig 1a1
R/o Khjuri Khgg
village Delhi-g4

Remesh Kumgr

S/o Hanshg Ram
R/o Khajuri Khas
Village Delhi, 94,

Satish Kupapr

8/0 Shri Chander
R/o Saray Kalekhas
Delhi,

Ram Balak Shama’

8/0 Badan Parshaq Q.No.30,
R/0 Kh as
Delhi.9 N

Ram Saran
S/o Dhukhi

Rad. Euman
;{0 Dhukhi Birmga Tyagi

Mohal Lal
S/o0 Kanhi Lal
C-82, Netaji Nagar, Delhi,

Mehtuzaly S/o0 Mohit Al
F-57, New Seemapuri,

Lalan Jhakur S/o Namgin Jha

129, Gautanm uri 11, 1,
New'Delhi,ZI,D I I.7.0,

\

APPLICANTS IN O, A,

(By Advocate:Shri Rishi Kesh - Not present)
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33,

34,

35,

36,

37.

'1.T.0. New Delhi,

thion of India through its » /
Secretary

Ministry of Home Affairs,

Departzent of Intemal Securi ty

North Eloo’(, New Delhi,

Commandant Genera]
Delhi Home Guard
Nisnkam Sewa Bhawan,

Raja Garden, New Delhi,

The Chief Secretary,

Nationgal Capital Territory of Delhi
5, Sham Nath Marg,

Delhi,

Lt, Governor, Delhi
Raj Niwas Marg,
New Delhi,

Commissioner of Police
M.$.0, Building,

Police Headquarters,

e Respondent
No, 1,3,4,5 ¢ ¢

(By Advocate : Shri Rajinder Pandita)\»in O.a.

¢ 0 0, Responde']ts.

contd,




counsel for review apglicants in RA Nos. 42/98. 126/98 and

118/98 are present anc have been heard today .

2. These RAs hz.e been filed against the order dated
12.12.1997 passed ir OA No. 1753/87 and other connected
OAs. Notices were issued in these RAs to the opposite side
and wide publicity w~as also given in the leading

newspapers.,

3. Shri Jog Singh, learned counse]l for the review
applicants points out that the order under review cannot be
freated as a final order as it does not bear signatures of
both the Members constituting the Bench. Both the Members
have signed their individual orders and the operative
pertion of the order has also not been.signed Ey both the

Members .

4. We have seen the order and find that -nis order
cannot be reviewed as the same was not signed by both the
Members . While the Member (A) constituting the Bench
passed a diséenting order stating "%h;x I have read the

detailed order passed by my learned Brother. with due

respect | am unable to pursuade mysel!f tc agree with some

- A ?;:}. .
‘ A
. . 7‘7:: : ( 22 ) o
woor :
ORDER
delivered by Hoﬁ’ble Shri K.Muthukumar ,Member (A): 66&9
Counse|l forb the parties excebt Shri Rishi Kesh,

-

. ) 4 .
of the premises taken and the conclusions arrivegd thereon, avd -

issued separate direction.

b




'j@? Cgfinal ordér which has beeqréigned on[y by him and does not

bear the signatures of< the other Member constituting the

fr Bench. In view of this Qé are of the considered view that
%! )50 this order is not an order in law and.accordinlgy ne review
: would lie at this stage in view of . the facts and
circumstances of.the case. ~
; 6. These review applications are dispoced of
: accordingly.
7. In terms .of Section 26 bf A.T. Act,1885 if a
Bench consisting of two members passes dissenting orders
and there is no common order passed by both the Members of
the Bench, it is appropriate that the matter under
xj/' adjudigation is placed befére the Hon'ble Chairman for
referring the matter to a third member or for constituting
Full Bench és may be deemed appropriate. In the
circumstances. we direct that the order déted 12.12.1997 in
OA 1753/87 and other connected OAs may be placed before the
Hon 'ble Chairman for necessary orders under secticn 26 of
A.T Act.1985.
) L ’ ' v o— \
Y<{  (T.N.BHAT) - - (K .MUTHUKUMAR)
MEMBER (J) ' 'ﬁﬂi/ MEMBER (A)
na _Efﬁzf:////”
M/p{
" 00)@&
g/7437

s R N ; S X A YT oot AL A N
i‘ : - AT "»wgo;./«';* i ,f.‘*‘.»« o Ce .
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o 5. _ Subsequently the then Vice:Chairman (J), passed a

\




